CENTRAL ADMINISTRATIVE TRIBUNAL
| CALCUTTA BENCH

i Ma LAY of 1997
\ ( UNLISTED )

‘\ ( In connection with OA.627/96)
\ , . S

Presenta\ Hon'ble Mr.Justice A,K,Chatterjee,Vice-Chairman,
Hon‘ble Mr, M.S,Mukherjee,Administrative Member,

s;:mmnm NATH CHAKRABORTY & ORS,
x ﬁ‘ls- . s
\ UNION OF INDIA & ORS,

For the petitionerst Mr,.B.Mukherjee,Counsel,
For the respondents: Mrs,U.Sanyal,counsel,

Heaﬁhd ons 13,5,97.

A.K,Chatteriee,V,Cy
|

This Misc.Application, connected with 0.,A.no.627 ot
1996.‘ has been filed as an unlisted motion to-day. L4, counsel
|
for ):Tth the parties are present and we have heard them,

Hearing the 14, co{nasei-for both the parties and on
pemaa\\l of the M.A, with its enclosures, we dispose of this
applicat:lon with the or@e? that the petitioners may sit for
the w:!\itten test, scheduled to be held on 15,5. 9‘7. a"s pnayed -

for by. them in this MA at para (a) ,at page 5, Lwa“"j
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‘ MA is accordingly disposed of., Certified copy of’ this
Order be given to the petitioners by 48 hrs.
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(M. s, hergee) (A,K,Chatterjee)
Member(A ____Vice-Ghatmman,




